IN THE NATION COMPANY LAW TRIBUNAL : NEW DELHI

COURT-III
29(ND)/08
INTHE MATTER OF:
Sh.Vined Gupta ... PETITIONER
Vs
M/s. Vivek Tower Pvt. Ltd. And Ors. ... RESPONDENT
SECTION
Under Section 397/398 Order delivered on 04.11.2019
Coram:
lohd. Sharief Tarig,
Hon'ble Member (Judicial)
Shri Kapal Kumar Vaohra,
Hon'ble Member (Technical)
For the Petitioner/Applicant ‘-
Fer the Corporate Debtor
ORDER
Proxy counsel is Present. Prayed for adjournment.
Putupon 14.11.2019.
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(MADHU NARULA)

Court Officer



